30 Matters raised [RAJYA SABHA] with Permission
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Construction of Komaravelli Mallana Sagar Project in Telangana
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SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, I associate myself with the

issue raised by the hon. Member.

+ Transliteration in Urdu script.
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SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, I too associate myself

with the issue raised by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I too associate myself

with the issue raised by the hon. Member.

SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): Sir, I too associate
myself with the issue raised by the hon. Member.

SHRI P. BHATTACHARYA (West Bengal): Sir, I too associate myself with the

issue raised by the hon. Member.
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